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PART I ‘
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

•#' •;

The 28th July 1914
No. 2368-C.—To- exercise of the powers conferred by 

sub-section (5) of section 2 of the Defence of India Act, 1939 
(XXXV of 1939), the Governor of Orissa is hereby pleased 
to direct th&fc the powers conferred on the Provincial 
Government by sub-rule (2) of rule 129 of the Defence of 
India Rules siialL also be exercisable by the Chief Secretary 
to the Government of Orissa.

HOME DEPARTMENT
NOTIFICATIONS 

The 1st August 1944
No. 3995-A.—1The following notifications, issued by the 

Government of Bihar in the Political and Appointment 
Departments, are republished for general information.

By order of the Governor 
J. E. MAHER

Chief Secretary to Government
The 1st August 1944

The 8th July 1944
Npw 2675-A.—On return from leave, the services • of 

Mr. A. H. Kemp, i.e.s., Joint Magistrate and D-puty 
Collector, are placed at the disposal of the Government o 
Orissa.

No. 3988-P.—On return from leave, Mr. R. C. Stokes, 
is appointed to officiate as Superintendent of Police,i.p.

Cuttack.

The 1st August 1944
No. 3989-P.—On being relieved of his appointment as 

officiating Superintendent of Police, Cuttack, Mr. T. Nath, 
is reverted to his substantive rank of Assistant 

Superintendent of Police and is posted to the Russeikonda 
subdivision in the district of Ganjain.

The 12th July 1944
No. 2705-A.—The services of Mr R. L. Narasmgham, 

Lc.s., are placed at the disposal of the Govcrnmen o 
Orissa/ i.p..

The 14th July 1944
No. 275.5-A.-On expiry of his leave, the services of 

Mr. C. L. Bryson, i.c.S., are placed at the disposal o e 
Government of Orissa.

By order of the Governor

J. E. MAHER 
Chief Secretary to Government:.

J. W. HOULTON
Chief Secretary to Government
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on relief by Sri Appanmi Das, Sub-Registrar, Jnie ^ leave, will remain attached to the Sadr Be^istrati 6VV°r> ci 
until further orders. ° ‘ °n Ofj 1

■n v.
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DEVELOPMENT DEPARTMENT
NOTIFICATION 

The 2nd August 1944No. 2585-D.—In pursuance of clause (I) of paragraph 2 
of the Orissa House Rent Control Order, 1942, the Governor 
of Orissa is pleased to appoint the Special Assistant Agent, 
Rayaghada in the district of Koraput, to be the Controller 
for the purpose of the said Order.

Balasore R. A. E. ‘WILLIAMS
Inspector-General of Registrationf

ORTSSA EDUCATIONAL SERVICE ORlooA \t0TIFICATI0NS
The 28th July 1944

xrn q a_Sri Apurba Krishna Sarkar, Headmaster .
thP Bahsore Zila School and now acting as the BeJ master of the Ravenshaw Collegiate School at Cuttack, \ 
appointed to act, until further orders, as the Headn,^ 
of the Puri Zila School, with< effect^ from the date on ^ 
he joins the appointment, vice Sri Gopal Chandra Sin^ 
transferred.

Rv order of the Governor 
P. C. DAS

Secretary to Government

DEPARTMENT OF SUPPLY AND TRANSPORT
NOTIFICATION 

The 31st July 1944 
No. 13252-S.T.—In pursuanco of clause 16 of the Drugs 

Control Order, 1943. the Governor of Orissa is pleased to 
authorise all the District Magistrates in the Province of 
Orissa to sanotion prosecutions for any contravention of 
the provisions of the said Order within their respective 
jurisdictions.

The 2Sth July 1944
No xo-A— Sri Mahim Chandra Nandi, Headmaster 0( 

Sambalpur Zila School and now acting ns the. He^. 
master of the Balasore Zila School, is appointed to act 
until further orders, as the Headmaster of the Ravens]^ 
Collegiate School at Cuttack, with effect .from the date oj, 
which he joins the appointment, vice Sri Apurba Krishi^ 
Sarkar, -transferred.

the

By order of the Governor 
C. S. JHA

Secretary to Government S. C. TRIPATHI 
Director of Public Instruction, 0rlU]SUBORDINATE CIVIL SERVICE

HOME DEPARTMENT 
NOTIFICATION 

The 2nd August 1944
No. 4017-A.—Sri Dinabandhu Mahapatra, Sub-Deputy 

Magistrate and Sub-Deputy Collector on probation in the 
district of Gan jam, is appointed to be a Magistrate of the 
second class.

SUBORDINATE EDUCATIONAL SERVICE 
NOTIFICATIONS 

The 29th July 1944
No. 21—Sri Upendra Nath Pradhan, a Sub-Inspector o' 

Schools in the district of Balasore, is allowed leave 
average pay for one month under rules 150, 155-57 of tfe 
Orissa Service Code in extension of the leave alreadj 
granted to him in notification No. 10, dated the 19ft 
June 1944.

c

Bv order of the Governor 
J. E. MAHER

Chief Secretary to Government The 29th July .1944
No. 22—Miss Gyanada Santra, an assistant , mistress i 

the Lady Lewis Girls’ High School at Sambalpur, i 
appointed to act, until further orders, as Headmistress i 
that school in the upper division of the Subordinate Educ; 
tional Service, with effect from the 3rd January 1944.

S. ,C. TRIPATHI 
Director of Public Instruction, Orisi

OFFICE OF THE REVENUE COMMISSIONER
[Inspector-General of Registration] 

NOTIFICATION 
The 27th July 1944 

1082—XXIX-16/44-Regn.—Sri Jaganmohan
Mahapatra, officiating Sub-Registrar, Jaleswar (Balasore),

No.

*
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